Annexure-1
Name of the corporate debtor: Tulsi Extrusions Limited; Date of commencement of liquidation: 24.06.2020 .; List of stakeholders as on: 24.06.2020

List of secured financial creditors

(Amount in )

Sl. [Name | Details of claim Details of claim admitted Amount |[Amoun|{Amount |Amount of |Remar
No.|of received of t of any|of claim [claim under (ks, if

credit |pate of [Amount  [Amountof [Nature |Amount [Whether |Details |[Amount [% share [continge fmutual |rejected |verification fany

or receipt [claimed claim a of claim |covered |[security [of covered |in total ntclaim |dues,

dmitted by interest  |Security |by amount that
security |relinquis [Interest |guarante |of claims may be
interest |hed? e admitted set off
(Yes/No)
. . As per Various

1. |Punjab | 24.06.2020  4843948079.00 | 4837303864.00 | Working |cjaim Form Yes Immovebale - 89.14% - - 66,44,215 - -

National Capital and Properties

Bank Term Loan

. . As per Various

2. [Indian  [22.07.2020 | 411189527.00 | 411189527.00 | Working |cjaim Form Yes Immovebale - 7.58% - - - -

Bank Capital and Properties

(Erstwhil Term Loan

e

IAllahaba

d Bank)

As per Machinery

3. L&T [23.07.2020 3,32,70,404.00 | 3,32,70,404.00 | Term Loan | yaim Form Yes - 0.61% - - - - -

Finance

Ltd.
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